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late bad this the day of 12 Janyary 19853

URIGINAL APPLIC AT ION NO. 1746 0OF 1994,
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Phulena Rai §/0 Sri Vishpan Rai,
Te No. 290/3.M, 94/13 Block No., 10,
Govind Nagar, Kanpur.

Aarbansh Singh $/o Late STi Sardar Singh
T.Ne. 140/ s.m., 109/361 ReK. Nagar, Kanpyr,

Ramesh Kumar $/o Sri Djina Nath,
T.Noe 045/N,.A.P.S, 39/2 Block No. 4 Govind Nagar,

Kanpur,

O.P. Mishra §/0 Sri Ram Charan,
TeNoe 91/N,.4.P.5. 124/86(c) Block,
Govind Nagar, Kanpur.,

VeNo Tiwarpi 7o Late Sri Shyam Charan Tiwari,
T.No. 68/N.A.P.5, 201/8 Vijay Nagar,

Kanpur,

fiohd. Hanif 5/o0 Sri Abdul Majid,
T.No. 551/Bomb 127/796 w(1),

Saket Nagar, Kanpur,

Charan Jeet Singh, $/0 Sri Balwant Singh Soni,
ToNo. 373/N.A.P.S,, 469/8 Shastri Nagar,

Kanpur,

Har Bhajan Lal Sahu §/o Sri Bal Mukund Sahy,

T.No. S57/N.A.P,S., 128/706 K Block, Kidwai Nagar,
Keanpur, \
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Chhattu $/o Sri Kalloo Yaday,
T.No. 114/N.AP.S. 107 Typs No. b
Arma pur Estate, Kanpur,

Kharak Singh S/n Late Sri Dharam Singh,

T « No. 20/N.A.P.S., 96 G(1) T, Atmapu r,
KanpUre.

Tej Narain Yadav §/o0 Sri Aakloo Yadav -,

T.No. 327/N.A.P.S., 13/93 panki Power House Colony,
H&npur-

Bashir Khan §/o0 Mohammad Sharif Khan,
T.No. 112/N.A.P,.5., 130/513 D Baboo Purwa,

Kanpur,

Dina Nath Singh $/o Late Sri Dashrath Singh,
T,HU. &/“tﬂ.p15¢, ga/¢ Uijay Nﬂgarl

Kénpur,

Gangadhar Jha §/c Awa8dh Narain Jha,
TeNoe 113/.A.P.S., 259G(1) Armapur Estate,

Kﬂnpur.

M.K. Chatterji §/o Sri S.K. Chatterji,
TeNo. 237/S.M, 371/G(1) Armapur,

Kanpur.

Suresh Chend Shukla 5’0 Sri Mahabir prasad Shukla,
T.No. 12/G.B.120/7 Vijay Nagar, Kanpur.

Mohammad Hanit 5/0 Late Sri Muharram Ali,
1Q/N.A.P.S., 717 R, Type, Armapur,

Kanpur.

KeS. Saxena, /o0 Late Sri Badri Sahay Saxena,
.Ng. 489/B0MB, 119/501 Uarshanpurwa, Kanpur.
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By Advocates Sri Vikram Nagh/

1.

_3-
ReP. Yadav §/¢ Late Sri Bansh Raj Yaday,

T.No. 107/Bomb, 2475 Ney Labour Colony,
Kanpur,

Ram Shanker $/o0 Sri Bhikha Prasad,

T.No. 430/80MB 38(G) (1), Ammapur Estate,
Kanpur- =

Usvata Deen Yadav, 5/p Late Sri Ram Samujh Yaday,
501/B0MB, 6 F. Baba Ndgar, Naubasta,

Kenpur,

Ram Bahadur $/c sSri Shri Nagai,
TeNo. 99/N.A.P.S. 192(G) (1) Tarmapur,

Kanpur,
Bharat Pandey, $/o Late Sri Balram Pandey,
TeNo. 160/B0MB, 209/7 yijay Nagar,

Kanpur,

R.K. Sonkar 5/o0 Late Sri Ganga Ram,
T.No. 329/BOMB, 5C E/17 Dabauli, Kanppur.

R@m Dutt $/o Late Sri Jangali Ram,

-T. No. 370/BOMB, 392 H,

Om Purwa Chakeri Ro@d, Kanpur.

Ram Bilash 5/o0 Sri Dashrath Ram,
o 360/5.m,, 113 Type 2 Armapur,

Kanpur,

J.K. Das §/o Late Sri Gayrp Haridas,
TeNo. 493/B0OMB G(1) Dr. A.R.Mathyr Estate, Kénpur,

*rsaven, ﬂpplicﬂntﬂ.
Sri Yadindra Nath,

Versys

The Chairman,

Ordnance Factory Board, 10-A Auckland Road,
Calcutta-700 007,
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2. General Manacger,
Ordnance Factory, Kalpi Road,

Kinpur-

3. Union of India through Secretary,
Ministry of Defence,

New Delhis

ete24. RESPoNndents,

B)’ ﬂdUuCEtE SI'i co0 B By
CORAM: Hon'ble Mz, Justice B.L , Saksena, VIGE CHAIRMAN

Hon'ble Mr, K. Muthukumar, MEMBER (&)

QROER ( ORAL)

By Hon'ble Mr. Justice B,C, Saksena, VICE CHAIRMAN

I We have heard the learned counsel for ths

applicant 2t the admission stajge.

2, The applicants through this Original Application

have praysd for a reliéf that all the applicants who were
wor«ng 23 Machinist Skdlled prior to 16.12.1981 be placed
in Machinist Highly 8kélled Grade II from 16.10,1981 and
all the cocnsequential benefits be given to them. No
statutary provisions is indicated as basis for the

claim. From the record, it appears that the guestion

of grént of scale of the Machinist was considered by the
drd pay Commission and, thersafter, on the recommendation
of the 3rd pay Commissicn, a high power committee knoun

as Expert Classification Committes was sel up to stuydy

and evaluate the job content and to cu%@late the eva- s

—

luation to suitable paéy sceles within ths frame work of the

\

I
recommendations of the Third Pay Commission, The Expert l
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Committee went through the matter and submitted 2 report
on revise pay scales of industrial workers in the defence
industry, It'is not the applicant's case that the said
Expert Committee had not given thought to claim for
upgrading Lhe scale of pay of the Machinist Skklled,

fhe grant of Scale has been considered by the 3rd pPay

Commission and the Expert Committee and,thereaftsr,

the Fourth Pay Commission was alsp constituted,

The grant of scale of pay has to be decided by such

Expert Body and on the m;terill placed in the U.A.,

it is not possible for us to evaluate the claim of Lhe
applicant for higher scale of pay. The applicants can
u;;;:igka a claim for upgradation to the post of Machinist

Highly Skikled Grade II before the Fifth Pay Commission

which h2s alsc now besn constituted,

e In view of the said alternative ramadies
available to the spplicant, we see no ground to entertain
th2 0.A and, accordingly, dismiss the 0.A. No order as
Lo cCosSts.

5
MEMBER (&) VICE CHAIRMAN

ALLAHABAD: DATED: 12/1/1995,
am/
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151 994 Diary No, 1532[9#

Hon'ble Mr. K. Muthukumar, A.M,

Hon'ble Mr, J,S, Ohaliwal, J.M.

None for the applicant. It is seen i
from the order dt. 9.9.1994 that the defects

pointed out in the spplication had been removed, G o
of fice may give a registration number, Adjourned.

List this case on 12,1.1995 for admission., It

e,
is also seen in the epplication nons ‘ﬂppaaring
r

-~
for the applicent} if no one appears on behalf
of the applicant on the next date also, the
application shall be dismissed in default.) <l ot
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(1 Ph..llana Rei §/¢ Sri Vishran %& 1 | ‘1'
- 'T hﬁi 29(-!- S.I"I. g‘lf‘lg ﬂlnnk IW&J\F ‘ _ -
'5" ] hnuind e &r, Kanpucra
i. [
1 L 2. harbanuh Sinch 8/c Lebe aTi Sarder 3ingh |..
éf T.Ne. 7407 Seliey 158/351 f.K. Kasar, nﬁnr.;-;. B
“,_J::.. S 2o 4
g 2. Hamesh Kumér 370 Sri Dina Nath, .
& : : Too. 045 1.34F a5, 2872 Block ho. 4 Gevind Weyer,
8 y 1 . . I{;Br‘l}:u Te
: : 4. U.F. Rishra §/o Sci Rem Charan,
- Toos 81/ AF.S. 124/E6(C) Block,
boving ihaysr, Kanpur.
* 5. V.N. Tiweri §/o Lste Sri 3hyam Charen Tiwari, e
: T.Noe 63/W.AWP.5. 201/8 Vijay Nager, 24
: o !
H.Enr:,u'f. . L '
€. mohd. Henit 3’0 Sri Abdul lMajid, ' w
e T.No. 551/Bomb 1277796 w(1), ﬂ
»y : Saket Nagar, Kanpur. 4
7. Charan Jeet Singh, 5/c Sri Belwant 3jingh Soni, , i
T.vo. 373/N.ALP,5,, 469/8 3hastri Nager, : :
Kanpur. . EF
* ¢e har Bhajan Lel Szhu §/c Sri Bal iukund Szhy,
T.hoe 57/N.ALP,S., 128/706 K Block, Kidwai Neger,
KE"D:J Te \ :ll
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{) . @ T.Noe M4/RLAFS, 107 Type hoa 1,
{' =4 Arma pub Estete, Kanpur,
.. 10 Kherak Singh §/c Late or: Jizram Sinah, i
[ S5 ~ 2 . . | LA
( £ I3 ND;-ZUKN.A.F.B.,tgﬁ G(I) T, Armapur,
gy Eia
& l'# ‘ Kanpur-
!"j
4 11. Tej harain Yadev §/c Sri kakloo Yeday , 3.
; T oNua SZth.H.P.S., 13/93 Fanki Fower House Celeny, ‘iw
4 Kanpur. '%“
o ' 12, basnir khen 30 richemmed Sherii kren,
g 3 Tohoo 112/1.A0P.5., 130/513 D Benoe Furua,
5 Ranpur, ;4

13. Dina Neth Singh S0 Laie Sri Uashrech Sinagh,
Teoe 6/WeRaPo5., 9872 Vijay Nuger,
: Kenpur,

14, Gengadher Jha §'0 hwsdn herain Jhe,
Tefite 1137 eAFa3., 259G(1) Armapur Estate, '

Kanpur.

15. M.K. Chatterji S’o Sri $.k. Chastterji, A
TeNo. 237/S.il. 371/G{1) Acmapur,

4 Kanpur.

16. Syresh Chand Shukla 5'c Sri f:hzbir Prasad Sbukla,
T.No. 12/G.B.120/7 Vijay Nagar, Kancur.

17. fFiohammad Hanit §/o0 Late Sri fuharcam Ald,
12/N.A.P.5., 717 R, Type, Armapur,

Kenpur.,

1te KoS. Saxena, 3/o0 Late Sri Badri Sahay saxena,
l.Ng. 4C9/Bomd, 119/501 Uarshanpurws, Kanpuc.
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by Advocates ari Vikram atrh/ sesvees. Applicants,

L

" 501/BUiB, 6 F. Babs Nduar, haibasta, !

R
ReF. Yadav S’ Late 5ri Bansh Raj Yaday,
Telho. 107/Bomb, 24’5 New Laboyr Colony,

Kenpur,

Rén Shanker 8/c ari Bhikhe prasaa, |

TaNo. 430/BOKB 38(6) (1}, Armapir Estate,
Kennur .

Devats veen Yadav, 5/p Late Sri Rag Szmujh Yaday,

Kenpur,

Reém behsdur 3/ sri ahrp: Nagel,
Tehoo 98/ A.P.5, 192(5) (1) Termepur,

Kénpur,

’
Bharet PandEy, §v Late 3ri Bzlrar Fandey , '
T.vo. 160/BonE, 209/7 Vijay Kager, |

Kangur.,.

NeKe Sonkar 3/g Lete Sri Genge Rem,
lho. 329/B01B, SC £717 Labeuli, Kenpur.

Mam Outt $/0 Late 3ri Jangali Ham,
T. Moo 370/BurB, 392 H,

Um Purwa Chaker: Hoed, Kanpur.

Ram Bilash a/0 Sri vashreth Rag,
# o 360/5 .., 113 Type 2 Armapur,

Kanpur.

JeK. Dss %o Lute 3ri Gaur mariass,

T.No. 493/BOMB G{1) Or. A.R.sthyr Estate, Kanpur.

Sri Yedindra Nath,

VErsus

The Chairman,
Ordnance Factory Board, 10-A Ayckland Hoad,
Lalcutta=700 007, \
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2. Generel Man«oer,
Lronance Factory, helgl food,

henpure ‘ -

3. Union of Indiea throuyh Secre tary,

ministry of O¢tencs, §
vew Jelha, b f
N B A B R HLE‘:‘iq;i‘:rI:ﬁ. I
E")' ROUoEEte Sricacssiss vs
COHAr s hon'ble Mo, Justice BJL . ackicne, VIDE CHAIR\ AN
i
Hon'ble M=, Ke Mubhukumar, WEBER {4) LR
GROLK { URAL)
|
By Hona'ble Mr, Justice 8,0, 3€ksena, VICE CHAIRMAL cud
l
|
L We have heoara the learmrc counstol ﬂ“ﬂ Eh E
N =
epplicent et the adaission =t:ai, |
|
l
i

2, The appiicents thocugh this uvedginsl Applicaticn

hcve prayed for © rclief thot cii the espplicents whio wers

wor mng #s Machinist 3killed prior to 16,12,14B1 be plrocced
in Michinist rigilly 3kdlled Uredec I1 from 10.1L0,15&1 ond *
€11 the consequential beneficts be given to therm, wa, |
SL&éwlary pruvisions is indicated ss besis for the s
claim. From the recurd, it appears thal the questiun

of grent of scale of the Machirist was considerid by the

Srd ey Commission @nd, thereaftcr, con the recurTendacicn
of the 3rd pay Commissicn, & high pover commilice knoun

as Expirt Clessifica.liun C‘U"I""'Ii Cter was seL up to slydy |
end evaluztc the job content end te I:LI'I:EILLE' thie evo-

iuation to suitecble piy sciles wiihin the frome worl of Lhe

recommendations of the Third Péy Commissicn, The Expert
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151 vorkers ian Lnc Ooryeoc

:ih@,sfly ol i’ is -,n’ﬁ& the applicant's cass Lhat han#

Expert Committee hid no '4? yiven Lhousht

uporeding Lhe scaie of piy of the mechi

The nrrnt of Scaie has ;.:am--:.aa;gﬁsg
w

Cor-ission #nd the txpert Com-itter ond,thereafter,

: - g : I, ! b

th Fourth kay Commission was alsu ﬁﬁﬂaﬁh** ed. 1St

The urens of scile of 7y hﬁ§7ﬁﬁﬁﬁﬁﬁﬁﬁﬁﬁﬁﬁﬁﬂﬁfﬁﬁﬂﬂ?

Excerc Body snd on the mﬂ*ﬁfial plsceu In—ﬁhg*,,_¢¥ - "I 1

J'EE'Ji .-Hli_ 1ﬁi- N

it is nou possible for us o gvciu=te tnc ciu&wlhf‘ﬁﬁ%~FF- :1f

apl_.lic:z-nt. for highcr scelc of péy. The amﬂ;,:cgnm I:!,an' )

e AT i*ﬂ-a = | PR
"

| - very tmlrr-. 2 cleim for up#radatian te the post of "ff"chini&:ﬁ
J hi;h;y Skidled Grede II befurc ﬁhﬁ'ﬁif&h“Pﬁfacﬂmniﬂﬂiﬂﬂ

which hes alsu noe been constiluced,

* ' Se In vice of Lhe szid sltcrnative remadies

“i." 0.4 7nd, Accordingly, dismiss the U.A. No ordcr 7€

; / tc costse. _ ) IR i 8 11 =
¢ mEFBER (&) VICE CHATAMAL

ALLAHABAD: OfTED: 12/1/1995.
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